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demands have been pending long for
Government decision; and

(d) if so, the steps taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARMENT OF
EDUCATION AND DEPARTMENT
OF CULTURE) (KUMARI SELJA) (a)
Yes, Sir. (b) and (c) Delhi
Administration has informed that as per
the memorandum  dated 30.11.92
submitted by Delhi Adhyapak Parishad,
the demands are:—

(i) Removing anomalies in the Pay
Scale and grant 3rd Pay Scale for
all teachers.

i) Equitable Medical Care at least
comparable to the other Govt.
servants in Delhi.

i) Teaching-Allowance be merged
into the pay scales for all purposes.

(d) The pay scales of school teachers
were revised in August, 1987 effective
from 1.1.86. There is no proposal under
consideration of Government to revise
further the pay scales of school teachers
or to merge other allowances with pay.
As regards medical care, Govt. have
requested Delhi Administration to work
out details for a comprehensive Health
Insurance Scheme in consultation with
teachers in lieu of medical allowance.

Shifting of Post-Graduate Courses in
Calcutta University

3870. SHRI GHUFRAN AZAM: Will

the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether sufficient funds have been
released by UGC to the University of
Calcutta for holding post-Graduate
classes; and

(b) whether Government would take
immediate  steps to  ensure  the
implementation of the proposed shifting
of Post-Graduate Scction of Economic
classes to the new premises at Alipore?

- THE DEPUTY MINISTER IN THE
+ MINISTRY OF HUMAN RESOURCE
" DEVELOPMENT (DEPARMENT OF

[18 DEC. 1992]
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EDUCATION AND DEPARTMENT
OF CULTURE) (KUMARI SELJA) (a)
UGC provides financial assistance to
eligible Universities for purchase of
books, journals and  equipment,
recruitment of staff, construction of
buildings and hostels. The Commission
also provides financial assistance under
specific  Schemes. According to the
information furnished by UGC, the
Commission has allocated an amount of
Rs. 145.00 lakhs to Calcutta University
for the 8th Plan out of which grant
amounting to Rs. 59.00 lakhs have since
been sanctioned. Recurring grants for
holding post-graduate classes by the
University are not provided by the UGC.
(b) Calcutta University bag heen, set un
by an Act of the Legislature of West
Bengal, and as such, an appropriate
decision in this regard will have to be
taken by the State Government itself.
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